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Title: Regarding observing Sth August as Adivasi Diwas.
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HON. SPEAKER: Dr. Heena Vijaykumar Gavit is permitted to associate with the issue raised by Shri Harishchandra Chavan.

PROF. A.S.R. NAIK (MAHABUBABAD): Thank you Madam for giving me this opportunity. #isar, <ai uz anfgarit & ez ame A ued amer of a6 A Jxu &,
what is the importance of 9t" August? Why are we celebrating this festival? There are guidelines from a group of United Nations people. They have

worked on these issues particularly on the tribal issues. They have directed all the nations on 23" December, 1994 to observe 9" August as an
Adivasi Diwas. It is the International Adivasi day and I congratulate all the 12 crore Adivasi population of this nation and also the people who are
outside the nation.

Rzar, 7 a1 ves firore 3 53 @enr Jorr anaenr & 3wft g a1 sicf} ot anfaareft ¥ a3 aan 22 & R their role is very important for this country.

Madam, since immemorial times, the adivasis are preserving and conserving the folk, culture and heritage of this nation without any script. They are
continuing.

Madam, now in this country, there are guidelines from the United Nations. Why is this Government not implementing the guidelines of the United
Nations to celebrate Adivasi festival as a State festival or the Nations festival? Why are they not instructing the universities and also Tribal Welfare
Department? The Tribal Welfare Department should implement this Adivasi Diwas? What is the importance of this Adivasi Diwas? It is to protect
and conserve the rights of the Adivasis. What kind of rights are they protecting?

Madam, there are many false certificates in this country? They are not taking any initiation. They are not observing it. They are not having any fast
track system to identify the caste certificate. Some political leaders are also involved in this. They are coming to this House with false certificates.
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Shri Balbhadra Majhi is permitted to associate with the issue raised by Shri Vijay Kumar Hansdak.



